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Technical Assistance frema East and
West Germany

3739, SHRI P. K. DEO : Will the Minis-
ter of FINANCE be pleased to state the total
amount of technical assistance grants received
from the Federal Republic of Germany and the
German Democratic Republic, scparately,
during the last three years ?

THE MINISTER OF FINANCE (SHRI1
YESHWANTRAO CHAVAN) : Infor-
mation is being collected from the
concerned Ministries and will be laid on the
Table of the House.

Loans Advanced by Nationalised Banks
Against Bogus Securities

3740. SHRI N. E. HORO: Will the
Minister of FINANCE be pleased to state :

(a) whether loans by nationalised banks
were advanced against bogus securities in
many cases ;

(b) whether nationalised banks are supposed
to furnish their reports containing all the nece-
ssary details ; and

(c) if so, whether these banks are submit-
ting their reports regularly, and if not, the
reasons therefor ?

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): (a). No
Sir.  The nationalised  banks have
not advanced loans against securitics which
are known to be bogus. While granting
advances, banks take all precautions to ensure
the genuineness of the securities charged to
them by the borrowers. In a few cases, how-
ever, it came to light, after the grant of advan-
ces, that the securities charged, especially on
hypothecation basis, have been disposed of by
the borrowers without the knowledge of the
banks concerned or wrong declarations have
been made to the banks about the actual
quantity or value of the securities held. Inall
such cases, 83 soon as_irregularities come to the
notice of the banks, suitable steps are taken by
them for the safety recovery of the advances
by obtaining additional security or by resort to
legal action. Such cases, however, constitute
& negligible proportion of the total number
of loans granted by them.
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(b) and (c). All banks are required to
furnish to the Reserve Bank of India details
of all actual or suspected frauds. There has

been no report of default by any of the banks
from the Reserve Bank of India.
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